16. 38 hrs.
Title: Discussion on the Demands for Supplementary Grants (General) for 2001-2002.

MR. DEPUTY-SPEAKER: The House will now take up the next item = Item No.12 regarding Supplementary
Demands for Grants — for discussion and voting.

Motion moved:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in
the third column of the Order Paper be granted to the President out of the Consolidated Fund of India, of
certain further sums necessary to defray the charges that will come in course of payment during the year
ending the 315 day of March, 2002, in respect of the heads of demands entered in the second column
thereof, against Demand Nos. 1, 3, 4, 5, 6, 9, 11, 20, 21, 22, 25, 34, 36, 45, 48, 50, 51, 52, 58, 59, 61, 62,
64, 65, 69, 70, 73, 76, 78, 80, 81, 83, 84,"

Shri Narayan Datt Tiwari to speak.
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"Voted expenditure, as a percentage of total disbursement, has fallen from 44.51 per cent in 1992-93 to
31.94 per cent in 1997-98."
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It says further:

"Therefore, there is less autonomy for applying available resources for current applications."
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It says again:

"Repayment, as a percentage of borrowing, has increased from 72 per cent in 1991 to 86.74 per cent in
1999."
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indicates that only about 13 per cent of current borrowing is usable for current services. sw% F1 We g ¢ f& <1 9
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"The Consolidated Fund of India, which until 1998-99 used to end with deficit, emerged with a surplus of
Rs. 1,51,000 crore at the end of 1999 and the Public Account, which used to remain in surplus, ended
with a deficit of Rs. 1,52,000 crore. It occurred because beginning 1999, the Government had begun to
formally borrow small savings from the National Savings Fund by issuing securities."
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"Any re-appropriation order issued during the year which has the effect of increasing Budget provision by
more than 25 per cent or Rs.1 core whichever is more under a sub-head should be reported to Parliament
along with the last batch of Supplementary Demands. In exceptional cases, any order or re-appropriation
issued by the Ministries/Departments after presentation of the last Supplementary Demands should be
with the prior approval of the Secretary/Additional Secretary, Department of Expenditure."”
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"In 15 cases relating to 15 grants as detailed below, although the supplementary provisions were
obtained in anticipation of higher expenditure, the final expenditure was less than even the original
grants. Thus the entire amount of supplementary provision aggregating to Rs.280.95 crore proved to be
unnecessary. "
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"In respect of remaining 96 cases, the exception was made the rule undermining the parliamentary
financial control by different Ministries/Departments. In these cases, despite prior knowledge, the
approval of Secretary (Expenditure) was obtained at the fag end of the financial year instead of reporting
the re-appropriation to Parliament."
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"The fiscal discipline that was implemented on the expenditure of the Central Government during 2000-01
appears to be slipping as can be seen from the first quarter data for the fiscal year 2001-02. "
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st e wé & @d &1 faawer s €, According to the Controller General of Accounts, the Central Government
expenditure during April- June, 2001 increased by 14 per cent as against a decline of 2.7 per cent during the
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expenditure on interest payment, subsidy, defence payments, salaries etc. increased by 23 per cent during April -
June 2001. The interest payments surged by 23 per cent as against a decline of 17.8 per cent during April = June,
2000. The Plan expenditure declined by 5.3 per cent during the first quarter of 2001-2002. = @t ¥¥e & fag & 9fE it
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The fall in the Plan capital expenditure was more than the decline in the Plan revenue expenditure. The Plan
revenue expenditure fell by 4 per cent against an increase of 28 per cent during the same period of 2000. @E 2001-
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the decline in the Plan revenue expenditure. The Plan revenue expenditure fell by 4 per cent against an increase of
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SHRI KHARABELA SWAIN (BALASORE): Sir, | rise to support the Supplementary Demands for Grants presented
by the hon. Finance Minister Shri Yashwant Sinha.

A very experienced hon. Member of this House, Chairman of the Public Accounts Committee, Shri Tiwariji raised a
very pertinent point. The point he raised is - 'whether the new economy is beneficial for underdeveloped countries'.
He concluded his speech referring to this. He made this point during the course of his speech also. My point is, in
the present-day world, what else is the go? Once upon a time - when | did not know much about the economy - |
was also caught in the tangle of Swadeshi and Videshi. Now, when we see the other countries in the world,
especially the so-called Communist country like China queueing up before the WTO wanting to enter the comity of
nations in the WTO; when we see the way they have progressed within the last ten years being also the same type
of country like ours, having the same type of problems like us, having the same type of population like us; when we
find that it has far surpassed us in economic stature, and is going to be the second biggest economy in the world,
aspiring to be the biggest economy by 2020, what other road do we have to take except this road?

The new economy is an opportunity for India. The new economy is not against this country, it is an opportunity for
this country. It has given us an opportunity to prove in the world that India can become a superpower. India can
become a superpower by not giving protection to its industry. India can prove itself to be one of the best countries in
the world, quality-wise also. Then only it is possible to become a superpower.

Though hon. Tiwariji has not mentioned about the economic slow down, | am very sure the other hon. Members
who would rise to speak after me will positively mention the economic slow down. They would say that the economy
is slowing down in India; in 1999-2000 the GDP growth was 6.3 per cent; and it has come down to 5.2 per cent in
2000-2001. They will definitely say that. They will also apprehend that it will go down further this year. But still, | will
say that economic slow down is now a worldwide phenomenon.

Sir, not only these countries, even the United States of America, and Japan the second largest economy of the
world are also passing through the similar phase. (Interruptions)

SHRIM.V.V.S. MURTHI (VISAKHAPATNAM): Our economic slow down is slower than that of other
countries....(Interruptions)

SHRI KHARABELA SWAIN : Excepting China, there is no other country, even in Europe also, which is having 6 per
cent average growth for the last five years. Take, for example, Japan, the second biggest economy of the world.
Even their growth is not 6 per cent. Take, for example, Indonesia, Malaysia and Thailand. Just four to five years
back, they were the Asian tigers. But now their GDP is not even 3.5 per cent.

But still here is our country, which, in spite of recession and Asia flue three years back, continued sustaining its
development on an average of 6 per cent. Last year, due to bad monsoon and because of the slow down in
agricultural economy, it went down to 0.2 per cent and attained the GDP of 5.2 per cent.

Now, with a very good monsoon predicted this year, we very much expect that there will be a turn around in
September, and we will go even beyond 6.5 per cent GDP this year.

Sir, after coming to power, this Government has brought down the below poverty line percentage to 26. Previously,
it was about 37 per cent....(Interruptions)

SHRIM.V.V.S. MURTHI : This figure of 26 per cent is not confirmed. The percentage of people below poverty line
is much more than 26 per cent.

SHRI KHARABELA SWAIN : Anyway, | believe in the data given by the Government, and | take it as 26 per cent.

Sir, the foreign exchange reserves of our country is 43 billion dollars as against 750 million dollars in 1991. The
industry is surviving in spite of import tariff falling from 135 per cent to 35 per cent over the last decade. In this span
of time, the Government's investment is 28 per cent lower. That is the main reason for the slow down.



The slow down has been caused for the last five years because after the Fifth Pay Commission, so much of money
was spent on salaries. So, the Government did not have much money for developmental work. Sir, 60 per cent of
the entire revenue went on salary, emoluments and pensions of the Government employees. That is the basic
reason for which the Government could not spend much. Because the Government could not spend much, there
was an economic slow down.

Sir, the annual tax revenue this year is Rs. 2,01,000 crore. The repayment of principle amount for old loans is Rs.
2,85,000 crore. The amount of interest payment is Rs. 1,30,000 crore. It comes to a negative of Rs. 1,84,000 crore.
With this negative amount, we have just started.

So, Sir, my point is that in spite of all these things, the Government is doing reasonably well, and it will also do well
in future.

Sir, a point was raised by hon. Shri Narayan Datt Tiwari with regard to policy on public sector undertakings
especially on disinvestment. | will not go into the very many details of it because just last week, we have had a
detailed discussion in this very House which went on till 10 o'clock in the night.

It is being talked, time and again, about the revival package of the sick public sector units to revive them. In the last
10 years, Rs. 37,000 crores have been spent on the revival of different sick units. But not even a single unit could
be revived. How do we just expect that if we again put money there, their condition will improve? What is the
guarantee that their condition will improve after putting in money there on their revival?

Who can give guarantee? They say that jobs of the people will go. Jobs of how many people will go? Only 19 lakh
people's jobs are involved. India does not belong to only 19 lakh people; India is having a population of 100 crore or
1,000 million. So, for the sake of only 19 lakh people, should 100 crore people suffer?

My point is that these should be disposed of as quickly as possible. We say that it is a crown jewel or that itis a
family jewel. But hon. Minister Shri Arun Shourie was telling the other day that the conditions of so many public
sector undertakings were so bad that no bidder was coming forward to buy them. So, they should be sold out as
quickly as possible. When there are takers, at least, let us dispose them of because tomorrow may be too late. Let
us not delay the process.

Hon. Finance Minister is present here. He knows that the Standard and Poor's, the international credit rating
agency, has downgraded India's rating. What was the reason that they have for downgrading us? One of the major
reasons was that the disinvestment process in India was very slow.

We are scaring away all the bidders due to the criticism in this House and also due to the agitation elsewhere. One
of the hon. Chief Minister of one of the States in India has himself incited the strike and more than Rs.200 crore of
BALCO was wasted in this way. He himself was the person who is now going for disinvestment of 29 State public
sector undertakings.

The hon. Members from the Left Parties are always fighting. The hon. Members from the Left Parties are present
here. | have with me, today's The Hindustan Times. | would just like to read out the heading. It says that "64 loss-
making units to shut shop = CM." It is the CM of which State? He is the CM of West Bengal. | would like to quote
what he said:

"A technical committee set up to prepare a list of other sick undertakings have submitted its interim
findings. We are going through them. PSUs must be financially self-sufficient. Otherwise, they have to
close shop.

Asked why he had criticised the Centre for its decision to wind up these undertakings when he himself
was doing so, Bhattacharya said, they are targeting profit-making PSUs. We plan to close only the units
that have been running on loss year after year."

That is what he said. Who will buy these loss-making units? Nobody will just come forward to buy them. Even now,
nobody is coming forward. So, merely saying that dispose of the loss-making public sector undertakings - as if the
buyers are queuing up - is not correct. The units that are profit-making today would be no more profit-making
tomorrow.

MR. CHAIRMAN : Please wind up.

SHRI KHARABELA SWAIN : Sir, the first speaker spoke for nearly 35 minutes. | have taken only about 10 minutes.
From the NDA, | am the first speaker; so, you may give me some more time, at least 5-10 minutes more. | know that
| am a junior Member and | cannot compare myself with him. But kindly show me some sympathy and consideration.



My point is this. We have sold two units already — the Modern Food and the BALCO. They are success stories. The
Modern Food has enhanced its production twice, after it has been privatised. It has also been able to increase the
salaries of its employees by Rs.1,600 per worker. The workers are thus happy. So, | will appeal to the hon. Finance
Minister that he should be strong enough in his attitude; he should not listen to any criticism; he should be very firm
in disposing of those units because they are drain on national exchequer.

Another point is regarding the labour laws. Just two or three days bask we passed the Trade Union Bill. When we
talk about the labour laws, a number of hon. Members feel that the workers should be protected. | do agree that the
workers should be protected. | do not deny it. But my point is, we already have the Industrial Disputes Act, the
Factories Act, the Minimum Wages Act, the Provident Fund Act, the ESI Act, the Bonus and Payment of Gratuity
Act, etc. Are they not for protection of the labour? When we are having these many Acts, how many more do we
require? In this country, the trade unions have become professional. They are anti-labour and they have become
superfluous or rather counter-productive. They have become the main reason for closure of the industry. This
perhaps is one of the reasons behind the foreign direct investment not coming to India. While China is getting about
47 billion dollars every year as foreign direct investment, we are getting hardly 3.8 billion.

| had been to China a month back. We met the hon. Prime Minister of China. We also met the trade union leaders. |
asked a question to the hon. Prime Minister, "since you are allowing so much of foreign direct investment into
China, do you not feel afraid that the foreigners will dominate the economy of China". The hon. Prime Minister said,
"why should we be afraid of it. We are having a number of joint ventures and we are exporting 52% of total
production out of these joint ventures". He also said that ten years back when any Chinese used to go to the United
States of America he was coming back with goods made in USA but now any Chinese who is going to America is
coming back with goods made in China. He has said that he is benefiting. China is allowing direct foreign
investment even in the retail sector. The departmental stores, small shops are being run by the Taiwanese,
Japanese, Germans and people from Hong Kong and USA.

In the infrastructure, agricultural and industrial sectors also, the foreign direct investment should be allowed. | would
appeal to the hon. Finance Minister to put more emphasis on the infrastructure sector, particularly the housing
sector.

We have seen that Chinese are now going in for the multi-storey buildings. Previously, it was said that China is a
communist country and everybody there should live in a double-storey building. But now they are demolishing all
the double-storey buildings and in their places constructing 50 to 70 storey buildings. When | asked the necessity of
it, | was told, should they not provide the international standard of living to their people. He asked me, do | expect
them to stay in the double-storey building for all the time. According to them, by constructing these big buildings,
they are vibrating the economy. They say, it is not the responsibility of the Government to provide Government jobs
to everybody but it is the responsibility of the Government to create an economic environment where everybody will
be self-employed or will get a job on his own. That is the model which we should follow.

| would say that the foreign direct investment is not coming to India because of our bureaucratic procedure. It is so
because of corruption or delay at the bureaucratic level. So, | would appeal to the hon. Finance Minister to look into
the matter. China has also done the same thing.

They had identified 300 major industries all over the world just about ten years back. They invited them to start
production in China and they gave them all the facilities. They provided the facility of reduced rates of tax to them
and there was no bureaucratic hassle for them. There is no red tapism. That is why, the foreign direct investment is
coming to China at such a high level.

1730 hrs (Dr. Raghuvansh Prasad Singh in the Chair)

Sir, in all the developed countries, the rate of power for the one unit is just Rs.2. In our country it is Rs.5. You will be
surprised to know that in India the per unit cost of electricity for an industrial house is just two and a half times of the
per unit cost for the residential house but in other countries, it is just the reverse. There the residential house
owners have to pay just double than that of the industrial house. So, | would appeal that the Electricity Bill should
be brought in this House and passed immediately.

As regards project implementation, we are lagging behind other countries. It should also be given a very serious
thought.

Finally, with regard to infrastructure building, he has mentioned that Rs.2,500 crore has been given to the Pradhan
Mantri Sadak Yojana. It is a Centrally-sponsored programme. | would appeal the hon. Minister to ensure that, at
least, this project is properly implemented since it being an infrastructure building project. If you provide Rs.2,500
every year, | think the economy will become vibrant and there will be no economic slow down.



Lastly, | would like to make an appeal to the hon. Minister in regard to loans sanctioned to the States. In Orissa, 95
per cent of the revenue earned is spent on salary, allowances, and interest payment. So, | will appeal to the hon.
Finance Minister that as the loan is too much, he should give a five-year moratorium on loan payment to Orissa so
that after five years, Orissa does not come to the Central Government with a begging bowl.
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SHRI RUPCHAND PAL (HOOGLY): Mr. Chairman, Sir, | am the only speaker from my Party. | may be given a little
more time. Of course, | shall try to be as brief as possible.

Sir, | would like to avail of this opportunity to make a few observations about the overall economic situation in the
country. As is well noted by all sections of this House, ruinous policies of this Government have started to take its
toll. After ten years of economic reforms, there have been attempts to take stock of the progress or whatever you
may call, the negative growth or failures by many organisations.

We can have a look at the mid-term appraisal, the RBI's report, the CMIE's report, the national survey of the
National Council of Applied Economics and Research and all these things. In all the reports, one thing is comon,
that is, there is sinking business, dipping investment, falling incomes and crashing stock market. The most strange
spectacle is that the Government is totally clueless as to how to salvage the situation. One of the strange
spectacles being noted is that the private sector people who were considered to be the main operators in the centre
stage of economic reforms are requesting the Government to invest more. This is the strange sort of a spectacle.

While some speakers of the ruling side are waxing eloquence about the reforms, the Government, | believe, is
seriously thinking of pump priming the economy. That is the Keynesian formula in such a situation. If that be the
situation, the Government will have to go in for a large-scale investment, particularly, in the infrastructure sectors
like road, power and all these things. If they have to do that, they have to throw to the winds the recommendations
about fiscal deficit. On the one hand they are speaking about how sacred the Fiscal Responsibility Bill is and how it
should be expedited, on the other hand they have no option but to respond to the call of the CII, FICCI and others
that the Government should come in a big way and invest in the infrastructure sector. It may be in the road. There is
already a National Highway project worth Rs.10,000 crore.

Regarding power, you know what has happened in Enron. Now, not only they have decided to withdraw but they
are threatening that if you do not come to terms as they have proposed, more sanctions are waiting for you.

DR. NITISH SENGUPTA (CONTAI): They have denied that.

SHRI RUPCHAND PAL : Yes, they may have denied that but there was a threat and subsequently, it was diluted a
little bit to re-strengthen, the sanction threat, on a subsequent date. But everywhere in the industrial sector, there is
a slow down. The downward trend in the growth rate of industrial production continued in the second month of the
first quarter. The growth was meagre 1.9 per cent. If you compare this with the last year, there is a steep decline,
particularly, in the manufacturing sector markets, captial goods like steel, cement, and paper. Wherever you look at,
it has come to such a pass. Last year, even after such a good off-take by the corporate sector from the banking
system, it was only Rs.18,000 crore and the growth rate was 5.2 per cent. Now it has come down to Rs.1,900 crore
or something. We can well imagine what is going to be the situation in the future. When the Prime Minister is always
speaking about nine or 10 per cent growth, if this situation continues, even five per cent will be a matter of dream
only. This will remain a dream. In such a situation, how does the Government propose to salvage the situation? Of
course, one way is more investment by the Government. But how a judicious mixture it could be because we are
already in a serious domestic debt.

We have already crossed the borrowing target by this time. It requires some creative imagination as to how best to
do it without going further into the debt trap but still augmenting the Government investments, particularly in the
infrastructure sector. Of course, in the social sector whatever maybe the claim about the decline in poverty
situation, this is one way of calculation that can reach you to that level of 26 per cent from 36 per cent. You look at
the exercise that has been done by an eminent economist. It says that this decline in poverty has not taken place at
all; rather during the last ten years the gap between the rich and the poor has widened. If anyone has benefited, it
is one section of the upper class who has been immensely benefited as a result of the liberalisation, privatisation
and globalisation.

Someone was speaking about China. Every time we listen from the Government side, from the business houses,
ClI, etc. of taking MPs to China. We have a little bit of idea about China. You have been telling me that we are
agents of China. ...(Interruptions)

DR. NITISH SENGUPTA : | doubt whether you know enough of China.



SHRI RUPCHAND PAL : Yes. We can claim it. We have been following it. As for me, | can tell you that from the age
of 16, | am trying to follow it. ...(Interruptions) | am coming to that. They should know that in the case of China, it is
the non-resident Chinese who are bringing the investments, a substantial part of it. In our case, it is only five per
cent of NRI investments. Do you know that more than 110 billion dollars of Indian money is deposited in the tax
havens in different parts of the world and in Swiss banks and other places? Our annual financial exercise is of 65
billion dollars and 110 billion dollars of Indian money is there.

DR. NITISH SENGUPTA : China does not have the bureaucracy. ...(Interruptions) It is not Indian bureaucracy.
...(Interruptions)

SHRI RUPCHAND PAL : You are speaking about it. We are not saying that you do whatever China has done. You
should have your Indian model. How is it that the Swadeshi Jagran Manch says one thing and the BMS says one
thing else and the Shiv Sena trade unions come to us and demonstrate against liberalisation and the reckless
privatisation? Here they say another thing. We have noticed it. What happened in Maharashtra on the 234 and 24t
of July? The BMS unions, the Shiv Sena unions, the DMK and the AIADMK unions, every one of the trade unions
was there. Can you find one single trade union which has been happy with the liberalisation process?

They are telling about the trade unions. Ten lakh people in the public sector have lost their jobs. They say that
what a nice thing to be in the private sector! | am reading from a Government report. It is the IDBI's report on
Development Banking in India. It is said : "As at end of March, 2000, private sector accounted for 82.6 per cent of
total number of sick companies followed by public sector at 10.4 per cent and the joint sector at 7 per cent". Still
they say that the public sector is not performing. | am again coming to this. It is not only about the number of sick
companies. It is from the IDBI's report. They say that the creation of non-performing assets was the maximum in the
private sector.

SHRI M.V.V.S. MURTHI (VISAKHAPATNAM): what is the diagnosis for it?

SHRI RUPCHAND PAL : | am coming to that. This is Government's report. The representative of the Government
here is speaking in a different voice. In terms of the outstanding loans, the private sector accounted for the
maximum. What is the maximum figure? It is 89.1 per cent. But still the villain of the piece is the public sector
undertakings. China has not done it. China has a direction. China has knowledge of phasing, sequencing as to
what is to be done and what is not to be done.

There, once a decision is taken, it is taken on consensus and they follow it and do it. We cannot do it.
SHRIM.V.V.S. MURTHI : China has closed more than a thousand units of chemicals.

SHRI RUPCHAND PAL : | will come to that. Please do not try to derail me from what | want to say. ...(Interruptions)
Please do not try to derail me because this side or that side, they have committed the same sort of sin. As per the
available report, it so happened once that the Cll had taken a decision to recommendation clousre of the United
Commercial Bank - a weak bank. The next morning the employees had come out with the list of defaulters saying,
"Mr. so and so, you are sitting in the Cll and taking the decision to close this Bank. Here is your name as you have
not paid the money to the bank.' They had then withdrawn their decision.

Sir, many a time West Bengal is referred to. ...(Interruptions) At the end of March, Maharashtra accounted for the
largest number of companies on the sick bed followed by Andhra Pradesh. ...(Interruptions) | am reading from the
IDBI Report. Andhra Pradesh has 12.8 per cent such units. ...(/nterruptions) Then comes Gujarat — and not West
Bengal - where they have their own Government. ...(Interruptions) West Bengal's position is far below these states
in this regard.

Not only industry, agriculture is also affected. It is the main driving force behind demand for industrial goods. You
have to do anything to encourage export. But you cannot depend on export. Not only due to American slow down,
near-recession or recession in Japan or all these things, but during the last 10 years, our export growth has not
been noticeable. Moreover there is dumping. Liberalisation of imports has caused such a situation that agriculturists
are suffering. They are not getting remunerative price. On the other hand, because of the stagnant situation and
negative growth in agriculture, there is lesser and lesser demand of industrial goods and also the consumer goods.

The most horrifying thing is that our population growth is 1.8 per cent and the agricultural growth, particularly
foodgrains, is 1.5 per cent. We are fast leading to a situation of famine because our yield is less. In China,
agricultural yield is several times more than that of our country, be it foodgrains or anything like that.

Then, | come to IT sector. IT alone cannot do magic. IT is a tool which, if applied to agricultural sector,
manufacturing sector and service sector, can expedite the growth. ...(Interruptions) It can do fine-tuning. Moreover,
we do have very many bottlenecks in the infrastructure - telecom , power and many other areas. We cannot grow IT



out of nothing. We have been laying over-emphasis on IT. | do not say that IT should be ignored, but IT should be
put in a more proper perspective. Hardware sector should be developed and also these IT coolies - this is someone
else's expression - because IT is an area where the creativity will give you the result, not working for some other
country or some other nation, going there, staying there, and earning money. In the case of non-resident Chinese,
they are traders, but in our case, they are doctors, engineers, professionals etc.

SHRI M.V.V.S. MURTHI : Like that, India will also get some benefit. ...(Interruptions)
SHRI RUPCHAND PAL : | do not know why he is trying to add to my views.
Revenue collection is fast deteriorating. | am just giving a figure of the last quarter.

Sir, the tax collection in the first quarter of April to June has a shown a sharp decline of 13 per cent over the same
period of last year. It was Rs. 32, 419 crore while the target was for Rs. 37,217 crore. This is particularly the case in
regard to Customs and Excise duty. Another case in point is the consumption of diesel. The industrial situation in
the country could somewhat be assessed from it. Diesel consumption has gone down by three and a half per cent.
So, the situation is the same everywhere, be it with regard to agriculture, be it with regard to industry or be it with
regard to the service sector.

Sir, let us now turn our attention to the financial institutions. The total NPA of the three financial institutions, namely,
IDBI, IFCI and one other institution is more than Rs. 18,000 crore. | do not know as to what will happen to them. The
RBI yesterday only had taken a very serious note in regard to provisioning of the balance sheets of the financial
institutions. It is to the tune of Rs. 400 crore.

Sir, let us look at the core sector. | do not know as to what the Government proposes to do in the power sector.
After what has happened with Enron, no foreign country, no foreign company is interested in the development of
our infrastructure. Development of the infrastructure was a part of the 1944 Plan, known as the Tata Plan. It was
suggested that certain areas should be identified where the Government should invest for its development because
at that time the private sector was not in a position to do that. So, gradually, our first Prime Minister, late Pandit
Nehru and others worked out a plan and identified certain areas that needed to be developed by the Government.
Of course, there had been divisions in it. But | agree that hotels should not be an area where the Government
should invest. | had been to Mongolia and | have noted there that very small and insignificant areas were taken up
by the State sector as a result of which they had to suffer.

Sir, the Government should re-consider its reckless disinvestment policy. It is because there have been
manipulations of the shares of the public sector undertakings. If there is a full-fledged discussion on the stock
market — because disinvestment is discussed in a different light and in a different perspective — | can probably give
enough proof to show that there have been manipulations in the share prices of some of the important public sector
undertakings even before they were put for bidding. This has happened. Now, the Government proposes to bring it
down. There are no bidders. The classic case in point is that of the Modern Foods Limited. The Government might
not agree to it. The observation of the C&AG about Modern Foods Limited is about the process of its valuation.

Sir, let us take the case of BALCO. The employees of BALCO have submitted a memorandum to the CVC and the
CVC has written to the employees seeking more documents. He said that he had gone through the documents and
that there was a prima facie case and he has sought more proof on that. Now, there are profit-making
undertakings. There are potentially good undertakings with large assets. | can give one example. Take the case of
IISCO - Indian Iron and Steel Company. This organisation has more than 20,000 skilled workers. It is one of the
oldest and one of the most prestigious institutions in the country. It has its own captive mine; it has its own good
plant and it has its own good township. It is one of the best steel plants in the country. It has two units, one at
Burnpur and the other is at Kulti and the Government had taken it over. Now, it is in the BIFR. The Government
now proposes to release an amount of Rs. 500 crore, in two instalments, for this organisation. The first instalment is
worth Rs. 150 crore. The amount of money that they have to pay on account of VRS to its employees is to the tune
of Rs. 450 crore. We have written to both the hon. Prime Minister and the hon. Finance Minister. They have said
that they are looking into the matter. So, this is about the public sector.

Sir, | would like to give an example in the private sector. Every time we have a discussion in the House, the
Government says that with 26 per cent share, the Government would be able to have full control.

There the Government's stake can be brought down to 26 per cent. Okay. This is not the occasion to dispute it.
There is a company in India called Dunlop India Limited in which the Government has a stake of 34 per cent. That
company produced the best quality aero-tyres for the Indian Air Force. That company produced one of the best
conveyor belts, a product which has a very good export market. It produced steel cord of international quality. Yet,
the owner of the company siphoned off the money and went abroad. For fear of being arrested, he does not come
to India at all. The Minister knows all these things. Several times we had approached the Defence Minister, the



Prime Minister and also the Finance Minister. We once again request him to apply his mind. Instead of going in for
disinvestment in a big way to salvage the situation, he should go in for it very judiciously.

Not only Dunlop India Limited, there is the infrastructure sector, the national highway development programme.
There is no problem because the banks are flush with money. They do not want to take risk of lending money.
Moreover, there is less off take. | have spoken about power, | have spoken about infrastructure, | have spoken
about IISCO, and | have spoken about Dunlop. In respect of ONGC, Mcinsey has already prepared a good report.
As early as possible the Government should apply its mind to it. The Government should apply its mind to the
problems of the people who have lost their jobs. By this time about one crore people have lost their jobs in different
ways. The Government should seriously think as to how to provide employment to them in order to save them.

There are 75 public sector undertakings in BIFR. The dues on account of wages of employees as on 2gth August,
2001, as given in the reply, are Rs.1,278 crore. Early arrangement should be made to make these payments. Ten
years of economic reforms have led us into a blind alley. The Government finds itself in a clueless state. The
Government should consult all the political parties. NDA meeting is going to take place on 15t September. The
Government should hear the views and experiences of the NDA partners also on how best to go about it.

However, | do not think the Government is in a position to do that. They have a closed mind. Their partners are
pulling in different directions. They are merely doing things without any philosophy or principle. They are indulging
in corruption and they should go as early as possible.

Sir, | oppose the Supplementary Demands for Grants

DR. B.B. RAMAIAH (ELURU): Mr. Chairman, Sir, | would like to make a few points on the Supplementary Demands
for Grants.

My first point relates to agriculture, the most important sector of the economy. More than 60 per cent of the
country's population lives in the rural areas. In spite of the many difficulties that they have to face in their day-to-day
lives, they work hard to be able to produce more foodgrains. Rice, wheat, sugar and so many other food items are
in surplus now because of their effort. This is what is helping the country's economy stay under control now. On the
industry side there is some recession. There is economic slow down because of that. Still, agriculture is really
saving the country. We need to give more support for agricultural sector. | would like to make a mention of the
natural calamities. | have suggested this earlier also. Cyclones and droughts are affecting the agricultural sector
very badly. The Government should take initiatives to help these people to increase their capacity to produce.
Exports are very important for a country's economy. We are trying to export our produce to different countries. A
number of countries are doing exports because WTO does not prevent subsidy for exports.

In view of that, | believe that the hon. Finance Minister will take into consideration as to how to improve the
agricultural side. It is very much required. During the last few months, we have had a very bitter problem. The Food
Corporation of India is not able to procure these products and the farmers are unable to store their products with
them. The warehouse is not adequate to store them. So, the farmers are forced to sell their products at very
nominal prices due to which they suffer heavily.

My request is that if the Government can come out with some proposals for construction of warehouses and if there
are some incentives for construction of warehouses, it will be of great help. If we are able to increase the capacity
of the warehouses, more procurement may be made. But that is not the end of it. In addition, export of these things
is also essential. Ultimately we will have to see that the surplus production should go out of the country and we will
also have to keep enough amount of requirement for the country's resources.

Sir, in the Godavary basin, we had three times heavy floods during the last one month. About 70 per cent of the
water is going to the sea whereas on the other side of the Krishna river, there is no water. Due to this, the whole
agriculture had suffered badly. So, what | feel is that if we could take up the construction of Polavaram project, it will
help the inter-connection of all these things. It will also help prevention of the flood damage and enable us maximum
utilisation of water for agricultural purposes, for industrial purposes and for drinking purposes. For all purposes,
water is very important. So, | think, this is one of the items on which the Government of India should take the
initiative. The State Government which does not have enough resources, can become a partner here.

The hon. Finance Minister already knows about the State Government's difficult financial resources and economic
position.

Sir, | may also mention that this year Andhra Pradesh has suffered a lot due to drought. More than 350 mandals
had very little rains and about 500 mandals had meagre rains. The condition is very serious there. In this regard,



our State Government had already sent a proposal to the Government of India. A team of experts had also visited
there. But in spite of all this, they have not been able to finalise the support that is required. In fact, our State
Government has given a very detailed analyses with all the data and figures. We had asked that we needed Rs.
849 crore as support. They may not give the entire amount but they must, at least, release a substantial amount of
support so that we are able to recover from our problems. For the water supply in the rural areas as well as urban
areas, we have demanded Rs. 356. Similarly, for social security, animal husbandry, agricultural sector, we have
asked for some help. ltem by item, we have mentioned about the amount needed. | am sure that the Government
will take all possible steps and timely help our State so that the people are able to recover from their problems and
expand their activities.

Sir, another point which | want to cover is about the banking sector. We are talking about the banking systems and
the various scams that have occurred there. We all know what happened in the case of UTI's US-64 scheme. We
are also aware of the things happening in IDBI, IFCI and other such institutions. They are facing a lot of difficulties
due to financial irregularities. So, they all require a proper control of the Government from the beginning.

In all the Banks and the financial institutions, the representatives of the Finance Ministry are there. They should
watch the activities there. They should notice immediately as to where the things are going wong. If they do not
observe all these things and if there are no such provisions, the situation will not improve. We all know what
happened in the Harshad Mehta's Security Scam where the people had given a huge amount of money as loans
without any security. That is why | suggest that it is part of the Government's responsibilities. The Finance Ministry
should guide and instruct their representatives properly to take stern and proper action if any wrong is happening
there. Otherwise, if everything goes out of their control, it will be very difficult.

Sir, today, they are thinking of providing Rs. 1,000 crore on revival of IFCI. Similarly, IDBI also needs more support.
| am sure that the banking sector will be taken care of.

Sir, this has also happened in Andhra Pradesh. We know what happened in the case of Krishak Urban Bank. It was
supposed to be under the control of the Reserve Bank of India. Earlier, we had seen the non-banking financial
institutions where a tremendous amount of money had been invested by the people and they were exploited. They
used to give a high rate of interest without anything. Then we thought of bringing them under the control of the RBI
by putting the Non-Banking Financial Corporations (Regulations) Act .

Similarly, in regard to all these financial institutions and Banks, the RBI has to have control and have a minimum
equity and all such things. All of them require proper scrutiny. Had all these measures been adopted and followed,
these sorts of things would not have happened.

Today what is happening is that the savings of so many thousands of small investors worth about Rs.30-40 crore
are lost. This is where the Government should help them. They should help them even by punishing those people
who do mischief. | am sure the Reserve Bank of India has to give additional support, additional strength and
additional control which they require. They should monitor these things. Otherwise, the financial institutions and
others would make a lot of difficulties. The stock markets depend upon how these things are working. If stock
market goes down, it has an impact. Earlier, some people were thinking that they have to invest only in gold. But
now, we have developed the habit of bringing in industrial investment. Once it was discouraged, again they started
going back to non-productive investments. We have to bring those people back to do industrial investments. The
savings culture has come and the savings of small investors started growing. Suddenly, some difficulties are
coming in and exposures are causing a lot of problems. | am sure there should be some regulation and the system
should be improved.

Coming to industrial production, it has now slowed down. We have to find out the reasons for such a slow down; we
have also to see how we can give more help to them. | believe that WT O, globalisation, etc. has nothing to do with
that. For everything, there is a control; there is a mechanism by which we can control them. Some people have
talked about how palm ail prices affected them. They have gone up to 300 per cent duty. We have to cautiously see
our internal market. If you have heavy duty, there would be problems. The hon. Finance Minister also discussed it
with us. Due to the increased duty, the prices have shot up and thus, the common man is affected.

We have leverage with us; the operation is controlled within our own country, and it is not that WTO is affecting us.
Even some of these things require constant and frequent monitoring. We have got the mechanism of anti-dumping
and the Anti-Dumping Department has started functioning now. It has got to be very active. Just like what is
happening in the case of Foreign Investment Board, every week, they should review the decision and bring it to the
notice of the Ministry; and they should take action as early as possible instead of taking a delayed decision. We
have to take more interest on these items and this is what | feel.

Coming to the public sector undertakings, we have already invested about Rs.2,50,000 crore on it, but the return is
very low; and even such a return is on account of administered prices. It is also due to oil sector and ONGC, etc.,



which are able to do something. But the losses are growing. There are three categories of industries. First is those
industries which cannot survive and we have to close them down. For this, the hon. Minister has already brought in
VRS, etc. It is really helping them. The second is those industries which can survive, but which need enough
support. The third is those industries which are neither on this side nor on that side, which we can privatise. So,
these are the three types of systems.

We are also reviewing some of these public sector undertakings. Initially we have given purchase preference for 2-
3 years. But the other public sector undertakings are not trying to help them. We find that they are not at all
supporting them, defeating the main purpose for which we have given purchase preference; and it is not properly
utilised. Some very capable and quality industries are suffering because other public sector undertakings are not
helping them. That is why we are trying to see how we can monitor these things. In this context, people are meeting
Secretaries also and asking them what exactly is happening, what is the wrong with some of these units, like BHPV,
etc. They will be able to produce quality goods than anybody else in the market, but still they say some how or
other, they try to avoid them and give it to somebody else.

In the case of taxation, we have mentioned earlier that only 2-3 per cent of the people of this country is paying
taxes. It is a broad-based one and we should cover more people in this country in the tax net. They may pay small
amounts, but it will help. If taxes are heavy, then negative return starts. Instead of that, we have to distribute it
widely and see that more people are brought into the tax net, by different methods. In fact, they started it in urban
areas and increasing it in urban areas. It requires much more consideration. So, they have to see how taxation
method can be improved. ...(Interruptions)

On the agricultural side, we have to help them with crop insurance. Some proposals are going on in this respect.
Crop insurance schemes should come up as early as possible so that agriculturists who are really suffering are
given support. There are places where crop insurance is not properly implemented. Of course they are having
different methods by which they will be able to do it.

The most important sector is the infrastructure. Infrastructure is the basic thing we need today in the case of road,
power and various other things. In the case of roads, we are now trying to get the road cess. By that we are able to
build up something. A part of it, about Rs.2,500 crore, is used for rural roads. With regard to the Prime Minister
Rural Sarak Scheme, we made a request. | have prepared a proposal and sent to the Government. The proposal is,
at least Rs.2 crore should be reserved for each Member of Parliament exclusively for his recommendation. MPs
have got a very little say in their areas. The hon. Finance Minister also knows about his own State. Every MLA is
getting from Rs.75 lakh to Rs.1 crore. Several MLAs are equal to one MP. An MP is given only Rs.2 crore which
was not properly utilised earlier but now we are utilising it properly. This year we have more than Rs.12 crore
utilisation. We now have Supplementary Demands also. We would like the provision to be made to Rs.4 crore so
that the MPs could also go to their constituencies and say that they also have some hand in the development of
their constituencies. As part of the Sarak scheme, at least Rs.2 crore - for each MP area it comes to about Rs.5
crore — the Government should be able to reserve exclusively for MP's recommendation and the rest of it can be left
for the MLA's recommendation so that MPs are also effective.

Old Age retirement benefit is one of the items which is pending and | am sure we will be able to pass it as early as
possible. We should work out some mechanism on that and do something.

In the case of rural areas, rural development requires more support. In the Supplementary Demands we see very
little is being provided on that score. Tourism is also an important area which requires support from the
Government. We have not thought about it earlier. | am sure we should be able to give more help to it so that we
get more benefit out of it. We will gain more foreign exchange out of this.

In the case of NAFED also, only Rs.100 crore has been given. It has to do a lot of purchase for these agricultural
products. Along with the Food Corporation, they should come forward. For the export purposes, we need to give
more support because export is one of the items which is able to save the country's economy. We need a good
packing system also. Packing Institute in Hyderabad has offered something and the Government should give
recognition and support to it. With their help, we would be able to gain.

One more item, which was started earlier, is called the brand equity. A number of good products are being
manufactured by good companies but their products are not properly advertised outside. The brand name makes a
lot of difference. | have seen in the case of a particular variety of pepper, when it was put in a known brand name
bottle, it was sold at 3 dollars per bottle. People think that the particular brand is very good. So, | am sure the
Finance Minister will be able to give more support to the brand equity, which was started earlier. A number of
quality industries do not have enough resources to go to the brand name. If the Government gives them support,
they will be able to come out of it.

Like that, we have to give support to aqua culture. It has started picking up. Last year we exported products worth



about Rs.6,000 crore. Fishermen from Vizag came here. They asked for the support of diesel so that a substantial
amount of aqua culture could be developed. Some States have given help in the form of excise and customs duty.
In other States also, where they have not, we should see that they should be given some help so that they will be
able to develop aqua culture. This will bring a lot of resources for our country. A part of the items have been
mentioned and a number of other items are required to be taken up by the Finance Minister in order to increase the
economy and productivity.

Employment potential for youth is also an important item. Under DWAKRA Programme in Andhra Pradesh, ladies,
who never used to come out, are doing a wonderful job. They need some support from the Government. A number
of companies are coming forward to market their products. If the Government could give some support to them they
would be able to convert tremendous amount of their energy into useful products. | am sure the Government will
give a lot of support to these items.
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The Lok Sabha then adjourned till Eleven of the Clock on
Tuesday, August 28, 2001/Bhadra 6, 1923 (Saka).



